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NHRC, India celebrates
Human Rights Day

The National Human Rights
Commission, India organised a
function at Vigyan Bhavan in
New Delhi to celebrate Human
Rights Day in commemoration of
the Universal Declaration of Hu-
man Rights on this day in 1948 by
the United Nations. Addressing
the gathering as the Chief Guest,
Droupadi Murmu, President of
India said that the celebration of
Human Rights Day provides an
opportunity to reflect on the ide-
als enshrined in the UDHR and
reaffirm our collective resolve
to contribute to building a world

where justice and human dignity
are the bedrock of society.

She said that India today stands
as a shining example where great
initiatives are being taken by the
government for poverty allevia-
tion, the eradication of hunger
by providing free food to the un-
derprivileged and offering equal
opportunities to youth to realise
their dreams. The government
also guarantees a number of so-
cio-economic and cultural rights
for all, from housing, clean drink-
ing water, improved sanitation to
healthcare and education.
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NHRC pulls up BMC for
manual scavenging

Body asks municipal corporation why labourers found cleaning
gutters with bare hands, not wearing protective gear

DIPTI SINGH

dipti snghSrmid-day com

THE National Human Rights
Commission (NHRC) hascracked
the whip on Brihanmumbai Mu-
nicipal Corporation (BMC) for its
failure to respond adequately to
aliegations of manual scaveng-
ing under its jurisdiction, This
comes months after mid-day
reported on the NHRC's initial
intervention, where labourers
were found cleaning gutters
without protective gear in clear
violation of the Prohibition of
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Employment as Manual Scav-
engers Act, 2013

in its latest directive dated
December 12, 2024, the NHRC
has reminded the Assistant
Commissioner of M/East Ward,
Alka Sasne, to submit adetailed
explanation regarding the vio-
lations, The Commission has
warned that failure to comply
by January 19, 2025, will result
incoercive action under Section
13 of the Protection of Human
Rights Act, 1993

NGO Govandi Citizens Wel-
fare Forum, were the ones who

Govandi NGO alleges unprotected manual scavenging is rampant in

took cognisance of the incident
and filed a complaint to NHRC as
farbackas in April. The body also
submitted photos of labourers of
both male and female unclog-
ging drains and removing filth
by getting into a manhole with-
out protective gear or gloves at
Baiganwadi near Govandi.

Faiyaz Alam Shaikh, the com-
plainant in the case and found-
er-president of the NGO Gov-
andi Citizens Welfare Forum
said, "In April, we witnessed
both men and women without
any safety gear, masks or boots,
gloves, entering and cleaning
nullahs in the CGovandi and
Chembur areas. We immedi-
ately reported the matter to the
NHRC as the BMC ward office
often neglects our complaints”

"Despite the intervention of
the NHRC, the BMC does not
appear to take the issue seri-
ously, We are grateful to the
Human Rights Commission for
diligently following up on this
case,” Shaikh added.

Assistant Commissioner
of M/East ward Sasne did not
respond despite repeated at-
tempts by the reporter for
a comment.

The allegation of
manual scavenging is
not a fresh one but has
remained unaddressed
by the BMC




